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The Deputy Mlnitter of Defence 
(Sardar MaUthia) t (t) (t) and (b). No. 
Government do not expect to receive 
any formal report as these Conferences 
generally discuss matters only of profes- 
«io..al interest.

Rescue Operations by Defence Forces

*2329. Shri K. K. Das: Will the
Minister of Defence be pleased to lay 
on the Table of the House a statement 
giving:

(i) the details of rescue work carried 
out by the Defence Forces during 
the reccnt Hoods in different parts 
of India;

(ii) the extra expenditure  incurred, 
in carrying out these rescue opera
tions; and

(iii) the number of people benefited 
thereby ?

The Deputy Minister of Defence 
<Sardar Ma|ithia): A statement is laid on 
the Table of the House.  Appendix
XI, amiexure Ncn 51.]

Recruitment to LA.S. and LP.S.

*2330. Sardar Iqbal Singh: Will the 
Minister of Home Affairs be pleased 
to state:

(a) whether a Special Board  for re
cruitment  to the I.A.S.  and the I.P.S. 
•Cadres for PEPSU was formed recently;

(b) the composition of the  Board;

(c) the number of persons who appea
red before the Board; and

(d) the number of persons who were 
taken in these Services on the recom
mendation of this Board ?

The Deputy Minister of Home Af
fairs (Shri Datar)x (a) No Special Board 
for recruitment to the Indian Administra
tive Service and the Indian Police Service 
in Patiala and East Punjab States Union 
-was formed recently.  However, in accor
dance with regulation̂ 3 of the Indian 
Administrative  Servlcc/Indian  Police 
Service  (Appointment by  Promotion) 
Regulations, I955> Committees for selec
tion of State Civil/Police Service Officers 
for promotion to the Indian Administra
tive Service/Indian Police Service against 
the promotion  quota vacancies in the 
State Cadre were convened in Patiala and 
East Punjab States Union recently.

(b)  The composition of these  Com
mittees is given in the Schedules to the 
Indian  Administrative  Service/Indian 
Police Service  (Appointment by Promo
tion) Regulations, 1955, which haTC been 
published in June 1955.

(c) The Indian Administrative Service/ 
Indian Police Service Promotion Regula
tions do not prescribe interview by the 
Selection Committee before drawiî up a 
telea panel.  Where the Committee so 
desires it can interview all or a few of the 
eligible officers.  In the case of Patiala and 
East Punjab States Union, interview was 
not considered necessary.  However the 
cases of all eligible officers were considered 
by these Committees on the basis of the 
service records of the officers.

(d) The recommendations are under 
consideration.
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